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IN THE CENTRAL ADMINISTRATIvE TRIBUNL HV0ERJ4BA0 BENCH HYDERD 

C.A.NO.682/94 t- 

Between: 	 Date of OrcJer:17_6_94.t__ 

A PPrlicantiL___ 

The District Manager, Telephones, 
Adilabad District. ..— 

Sub Divisional Officer, Telecommunications, 
Mancheryal,Adilabad District. 	- 	Respondents. ---- 

Cpunsel for the applicant :Mr. K.Pratap Reddy, :Aduacate.L_-

Counsel for the respondonts;[lr. N.R.Devraj, SR.bGSC, L- 

CORAM:,_— 

HON'8L1 SRI R.3.GORTHI : MEMBER (A) 
AND 

The Tribunal made the following Order: 
n.earo 	xi-rnuu cuurw. 	i in t,o 

Admit. 

continuously from 1-6-88 to 31.3.92. In view of this Pact the 

respondents are directed as an interm measure to consider 

re-engagino the applicant if there is work in preference to 
- - 	 — 
Post the case for orders on 20-7-94. Counter &fidavit in 

the meantime with an advance copy to the ap:Jlicànt'.s counsel- 

uepity IlegistrurkijuL, 

To 
The District Manager, Telephones, 
Adilabad Gistrict. ,- 
The Sub Divisional Officer, Telecommunications, 

I 3..' One copy to Mr.K.PratapRsddy, Rdvthcate,CM1,Hydoi:abad. 1- - 

4.. One copy to flr.N.R.Devraj,sr.cG3C,cAT,Hydeuflad.1-
5. One spare copy. - 

YLKR 

Ch,Srinjvas 

And 
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TtIPEI) BY 	 CCIPARED B'Y 

CHECED BY 	 APPFO1JED BY 

IN THE CENTPAL AD —INISTRATIVE TRIDUIThJJ ?flpjn BENCH AT HYDERzBjD. 

THE HON .jip JUST ICi~LLAD%RI RAO 
Tfl N 

AND 

THE HON'JDLE 11R.A.B.Q RTHI  
• 

AND 

THE 	 REDIYY 
- 1%EM23EPJCJJDJJ._—C 

- 	 AND 

* 	 THE 

Dated;/- 6-1994 

ORDEJQ/.- r. 

iloA./fl.)y'C. 	No. 

in 

O.A.No. . 

T.A,No. 

Admitted and Interim Directjos 
Issued. 	post 	p677 /qI, 

?J4aied - 

Dismjed. \ 	 \ 
Dismissd\ as 

pvrn 

1)J Situ S sea c 

Rejecte&70r'è 

* No Order as 




